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AMNESTY SCHEME PHASE 1

Govt waives
Rs 794.58 cr
in stamp duty

SWEETY ADIMULAM
MUMBAI, APRIL S

MAHARASHTRA GOVERNMENT
has waived Rs 754.58 crore in
stamp duty under the Abhay
Yojana (Amnesty Scheme)Phase
1, over four months from
December 1,2023 to March 2024.

During this phase, a full
waiver on both stamp duty and
penalties was granted for
amounts ranging from Re 1 to
Rs 1 lakh. For amounts exceed-
ingRs 1 lakh,a 50 per cent rebate
on stamp duty fees and a com-
plete waiver on penalties were
provided.

This waiver benefitted a total
of 2,31,305 cases, as reported by
the state revenue department.

The state collected Rs.277.90
crore under Phase 1 of the Abhay
Yojana, which was retrieved as
part of the deferred stamp duty
and penalty payments from
18,778 cases out of 60,257 appli-
cations. As per data from the tate
Department of Registration and

Stamps, 43,659 cases were dis-
posed of, while 16,598 cases
were pending. Stamp duty fees
and penalties totaling Rs 81 crore
were collected from stamp duty
offices in Mumbai, Andheri,
Kurla, and Borivali, while Rs 86
crore was collected from Thane,
Thane Rural, Raigad, Ratnagiri,
and Sindhudurg, and the remain-
ing from other parts of the state.

The  government  of
Maharashtra has extended the
period of the scheme's second
phase until June 30, 2024 from
the earlier deadline of March 31,
2024.However, the second phase
has not yet received many appli-
cations and responses, possibly
due to reduced benefits as com-
pared to Phase 1, said an official
from the state revenue office.

In Phase 2, amounts up toRs
1 lakh will receive an 80 per cent
reduction in stamp duty fees and
penalties, while amounts ex-
ceeding Rs 1 lakh will get a 40
per cent reduction in stamp duty
fees and a 70 per cent reduction
in penalties.

MONEY LAUNDERING CASE

HC grants bail to HDIL
promoters Rakesh &
Sarang Wadhawan

EXPRESS NEWS SERVICE
MUMBAI, APRIL S

THE BOMBAY High Court on
Friday granted bail to Housing
Development Infrastructure
Limited (HDIL) promoters Rakesh
and his son Sarang Wadhawanin
connection with a multi-crore
money laundering case linked to
Punjab and Maharashtra
Cooperative (PMC) Bank.

The court granted bail to the
father-son duo, citing their four
and half month long incarcera-
tionand delayed trial in the case.

“For the reasons recorded
separately, which are under typ-
ing, the following order is
passed. Both bail applications are
allowed,” the HC judge noted in
the operative order. A detailed
verdict will be made available in
due course.

A single-judge bench of
Justice SM Modak passed an or-
der directing the two to be re-
leased on the execution of per-
sonal bonds of Rs 5 lakh each
along with sureties among other
conditions in both the cases.

The two were directed “not
toleave Maharashtra unless jus-

Woman dies by
suicide after
dowry demands

Mumbai: A woman allegedly
died by suicide on Thursday in
the Dahisar area following con-
stant demands for a motorcycle
and gold by her husband and
mother-in-law in dowry.

On the father's complaint,
the police booked the accused
husband and his mother on
charges of dowry death and
abetment to suicide on Friday.

Sneha Reddy, 19, the de-
ceased, allegedly hanged herself
with a saree in her husband's
house in Ketkipada, Dahisar
(East). She was declared dead at
Shatabdi hospital in Kandivali, the
police said. Her father,
Manojkumar Reddy, filed a police
complaint against her husband,
Kailash Wadari, and his mother,
Anantama Wadari, alleging the
two would harass Sneha and
pressure her to bring dowry.ENS

tifiable reason is there and that
too, with taking prior permission
of the trial court”. The HCalso di-
rected not to threaten the prose-
cution witnesses and allure
them in any manner. Justice
Modak directed the Wadhawans
to “punctually” attend trial court
and surrender their passports to
the EOW or ED, if they have not
already done so.

Justice Modak also asked the
Registrar General of the HC to in-
teract with Principal Judge,
Sessions court about pending
matters under PMLA and sched-
uled offences and inquire about
availability of staff as well as the
deputation of requisite number
of judges, among other issues.

In October, last year, another
HC bench had refused to grant
Rakesh Wadhawan bail on med-
ical grounds. However, it di-
rected the state-run | | Hospital
to depute one male nurse and a
physiotherapist at Arthur Road
Jail, where Wadhawan was
lodged to, to tend to him as per
requirements. The Enforcement
Directorate (ED) had registered
a case based on the FIR by the
Economic Offences Wing (EOW)
of the Mumbai Police.

After boarding wrong bogie,

46-year-old woman pulls
alarm chain; booked by RPF

SAGARRAJPUT
MUMBAI, APRIL 5

A 46-YEAR-OLD woman was
booked by the Railway
Protection Force (RPF) for al-
legedly pulling the alarm chain
on the LTT-Gorakhpur Express
after she got into the wrong
coach at Kalyan railway station.

RPF officials said the woman
was travelling with her husband
and daughter and as she feared
that they wouldn't be able to get
to their seat on time, she pulled
the chain, causing other trailing
long distance and local trains to
get further delayed.

According to RPF officials, the
woman was identified as
Vineeta Singh and was even ac-
cused of abusing and manhan-
dling three RPF personnel as well
as creating ruckus at the railway
station. Singh, abusinesswoman
and resident of Bhiwandi, was
travelling from Kalyan to
Varanasi on Thursday.

“She was at the railway sta-
tion well before time and the
railway officials had informed
about the coach arrangement
prior to the train's arrival.
However, she remained seated
in one place on the platform
and suddenly after the train ar-
rived, she entered coach num-
ber S8 instead of B2,” an RPF of-
ficial said.

Later when Singh realised
that she was in the wrong coach
and was unable to get out of the
train to reach her seat, she pulled

The woman also allegedly abused and manhandled RPF
personnel. Express

SWEETY ADIMULAM
MUMBAI, APRIL 5

FOR THE fiscal 2023-24, the
Central Railway (CR) has col-
lected Rs 300 crore in revenue
from passengers travelling with-
out tickets and through un-
booked luggage on its mail, ex-
press and local trains.

Through an official state-
ment on Friday, the CR said that
this revenue figure exceeded the
CR's set annual target of Rs
265.97 crore by 12.80 per cent.
This, it said, was a result of the
number of cases involving tick-
etless passengers and unbooked
luggage increasing by 8.38 per
cent to 42.63 lakh.

Among the six divisions, the
Mumbai one of the CRled in rev-

the alarm chain and stopped the
train.

“Despite knowing that the
coaches are interconnected, she
did not want to go through the
hassle of walking from coach to
coach to get to B2 and instead
pulled the chain,” said an officer.

“Pulling the chain further
caused trailing Rajdhani Express
and other local trains to further
get delayed,” the officer added.

“Our personnel went to the
spot to check on the situation,
when Singh started abusing,
manhandling and even refused
to obey our men's instructions.

Man tries to sell house
online, duped of Rs 4L

EXPRESS NEWS SERVICE
MUMBAI, APRIL S

A 34-YEAR-OLD man who was
facing financial trouble put up
his Panvel flat on sale on hous-
ing portal MagicBricks, only to
end up losing Rs 4.26 lakh and
landing in further financial trou-
ble. There have been a growing
number of cases registered
across the city where fraudsters
have been either posing as inter-
ested buyers or sellers of prop-
erties and duping people.

An officer said that the 34-
year-old resides with his family
in Bhandup. Owing to some fi-
nancial trouble, the family de-
cided to put a flat they had pur-
chased in Panvel a few years back
for sale. They put up an advertise-
ment on magicbricks.com in
October last year. Within a few
days, he received a call from a
person named Ramsingh who
identified himself as a broker.

He told the complainant that
he had a client who was inter-
ested in the flat. He told the com-

plainant to send photographs of
the flat, agreement papers and
other details. The complainant
sent the concerned details and
communicated that he wanted
Rs 34 lakhs for the flat.

Afew weeks later, Ramsingh
contacted the complainant and
said that his client Shivshankar
Kulkarni was interested in pur-
chasing the flat and the deal was
agreed upon for Rs 33.5 lakhs.

In the coming weeks under
various pretexts from broker’s
commission to the settlement
agreement, Rasmsingh made the
complainant pay Rs 1.08 lakh to
himbut later stopped responding
and switched off his phone from
December 4. When the com-
plainant contacted the buyer
Kulkarni, the latter told him that
hetoohadbeentryingtoreachthe
broker who was not answering.

Kulkarni said he was willing
to go ahead with the purchase
without the broker. The com-
plainant again under various
reasons from stamp duty to reg-
istration deed ended up paying
Rs 3.18 lakh to Kulkarni.

enue collection, amassing Rs
115.29 crore from 20.56 lakh
cases. This was followed closely

She created a ruckus there,” an
RPF officer said.

The RPF officials then asked
her to get off the train and was
taken to their office at the rail-
way station.

A case under Section 141
(needlessly interfering with
means of communication in a
train), 145 (B) (commits any nui-
sance or act of indecency or uses
abusive or obscene language)
and 146 (Obstructing railway ser-
vantin his duties) of the Railway
Actwas registered against her af-
ter which she was served a no-
tice and allowed to go.

Ceiling collapses
in Navi Mumbai

Thane: The ceiling of a flat in a
six-story building collapsed on
Friday in Vashi in Navi Mumbai,
a civic official said. The incident
took place in Sector 29, though
there are no reports of anyone
getting injured, Navi Mumbai
Municipal Corporation city en-
gineer Sanjay Desai said. PTI

by the Bhusaval division, which
generated Rs 66.33 crore from
8.34 lakh cases. The Nagpur di-
vision secured Rs 34.52 crore
from 5.70 lakh cases, while the
Solapur division yielded Rs 34.74
crore from 5.44 lakh cases. The
Pune division contributed Rs
28.15 crore from 3.74 lakh cases,
and the Headquarters division
collected Rs. 20.96 crore from
2.47 lakh cases.

It is interesting to note that
three ticketing inspectors from
the Mumbai division, Sunil
Nainani, M M Shinde, and
Dharmendra Kumar, set a record
inrevenue collection from ticket-
less passengers through the col-
lection of Rs 1 crore this fiscal year.

Nainani, a member of the
mainline flying squad in the
Mumbai division of CR, was au-
thorised to conduct ticket checks
onlong-distance and local trains
from CSMT to Igatpuri.

“I typically work the night
shift, beginning my day with a
3am train and travel up to
Igatpuri to catch the maximum

¥

Central Railway collects
Rs 300 cr from ticketless
passengers in FY 2023-24

3 ticket collectors create record, collect over Rs 1 cr each
ST

The CRsaid this revenue figure exceeded its set annual target
0of Rs 265.97 crore by 12.80 per cent. File

number of ticketless passengers.
[ am grateful that my seniors
have consistently supported my
work and assisted me during
challenging times, as being a
ticket checker is not an easy job.
Often, we encounter uncooper-
ative individuals. However, I al-
ways try to explain to them that
traveling without a ticket is
wrong,. [ also guide them on how
they can easily purchase a ticket
online now,” he said.

Nainani, who is set to retire
next year, has served as a ticket
checker for the past 30 years.
Initially, he was assigned to a dif-
ferent division of CR in Mumbai.
He mentioned that for the last
three years, he consistently sur-
passed the Rs 1 crore revenue
collection target.

Reflecting on his experience
asaticket collector, he noted that
recovering penalties from pas-
sengers was a time-consuming
process, taking at least two hours
per transaction and could not
proceed to the next one until this
was done. However, with online
payment options being intro-
duced, this process has become
significantly easier. He empha-
sised that this saved alot of time.

Out of the three ticket check-
ers, Nainani collected Rs. 1.92
crore this year from 20,117 cases.

Followed by M M Shinde, the chief
ticket inspector, who collected Rs.
1.59 crore from 18,223 cases.
Dharmendra Kumar, the travel-
ling ticket inspector, collected Rs.
1.52 crore from 17,641 cases.
AMumbai division CR official
mentioned that unlike private
employees who are incentivised
forachieving job targets, govern-
ment employees are recognised
for their work with a word of ap-
preciation. In addition to their
monthly salary, ticket checkers
receive a traveling allowance
based on their basic salary. For
example, if a ticket checker com-
pletes an eight-hour duty and
travels up to Igatpuri in a day,
they are paid a traveling al-
lowance that can go up to Rs.
10,000 or more in a month,
which is paid along with salary.
Shinde, echoed these senti-
ments. He proudly recalled being
the first to generate Rs 1 crore in
revenue from ticketless travelers
for the Indian Railways in 2013
during his tenure as part of the
flying squad spanning five divi-
sions of the Central Railway. For
the past eighteen months, he has
been a member of the Mumbai
division flying squad, primarily
conducting ticket checks on long-
distance trains along the CSTM-
Panvel-Igatpuri route.

ALL INDIA INSTITUTE OF MEDICAL SCIENCES

PUBLIC NOTICE

ALL INDIA INSTITUTE OF MEDICAL SCIENCES
ANSARI NAGAR, NEW DELHI - 110 608

Admission Notice No. 36/2024

No.F.AIIMS/Exam.Sec./4-12/(INI-SS-JULY-24)/2024
INI-SS Entrance Test for Admission in DM/M.Ch & MD

Dated: 26th March, 2024

(Hosp. Administration) Courses for AIIMS, PGIMER, NIMHANS,

SCTIMST & JIPMER for July-2024 session

All India Institute of Medical Sciences, New Delhi invites online application for Entrance
Examination leading to admission in Post-Doctoral [DM/M.Ch.(3 year)/MD (Hospital
Administration) Courses for AIIMS New Delhi other AIIMS, PGIMER, NIMHANS, JIPMER
and SCTIMST for July, 2024 session.

Online Registration for application
Courses Institutions Opens on Closes on
DMMCRG sy | e
8; dhfn]?ni(sftlr(;i?ggl NIMHANS, JIPMER 27.03.2024 10.04.2024 at 5:00 PM
and SCTIMST

Important:

CBC 17112/12/0002/2425

For Prospectus,
www.aiimsexams.ac.in All applicants are required to visit the website regularly since all
subsequent Corrigendum/Addendum/Updates will only be uploaded on the website.

ASSISTANT CONTROLLER (EXAMS.)

detailed information etc.

please visit the website

NOTICE is hereby given that we are investigating the right, title and interest of
Man Realty Limited ("Company") having its registered office at 101, Man House,
Opposite Pawan Hans, S.V. Road, Vile Parle (West), Mumbai - 400 056 in respect of
the property more particularly described in the Schedule hereunder written
("Property") along with structures standing thereon, including 2 (two) residential
buildings known as 'One Park Avenue - Avenue 1'and 'One Park Avenue - Avenue 6'on
the Property. 'One Park Avenue - Avenue 1' and 'One Park Avenue - Avenue 6' are
registered with the Maharashtra Real Estate Regulatory Authority under the
provisions of Real Estate (Regulation and Development) Act, 2016 under registration
numbers P51700013016 and P51700013100, respectively.
Any and all persons/entities including any bank and/or financial institution having any
share, right, title, benefit, interest, claim, objection and/or demand etc. against the
Company and/or in respect of the Property or any part thereof by way of sale, transfer,
exchange, let, lease, sub-lease, license, leave and license, care taker basis, tenancy,
sub-tenancy, assignment, release, relinquishment, mortgage, inheritance, bequest,
succession, gift, lien, charge, maintenance, easement, trust, occupation,
possession, family arrangement/settlement, litigation ¢ N ’
any allotment, booking, reservation, agreement, deed,
understanding, writing, conveyance deed, devise, dec
Law, contracts, agreements, pledge, lien, share-holders
agreement, development rights, joint developmen J
consumption or TDR, project manager, development manager, collaboration
agreement or encumbrance or otherwise of whatsoever nature, are hereby required
to make the same known in writing, along with documentary evidence to the
undersigned at the address mentioned below within 7 (seven) days from the date of
the publication of this public notice, failing which, such claim or claims and/or
objections, if any, shall be deemed to have been waived and/or abandoned. All claims
addressed in response to this public notice should quote reference number G0344.
SCHEDULE
(Description of the Property)
All those pieces and parcels of lands bearing (i) Survey No. 114 Hissa No. 4
admeasuring 24,100 square meters or thereabouts, (i) Survey No. 115 Hissa No. 2
admeasuring 7,970 square meters or thereabouts, and (iii) Survey No. 99 Hissa No.
2/1 admeasuring 19,590 square meters or thereabouts, acquired by the Company
through (i) Deed of Conveyance dated August 1, 2015 registered with the Sub-
Registrar of Assurances at Thane-12 bearing No. 141 of 2015 read with Deed of
Rectification dated July 19, 2023 registered with the Sub-Registrar of Assurances at
Thane-12 bearing No. 10409 of 2023, (ii) Deed of Conveyance dated July 31, 2015
registered with the sub-registrar of assurances at Thane- 12 bearing No. 137 of 2015,
(iii) Deed of Conveyance dated April 3, 2024 registered with the Sub-Registrar of
Assurances at Thane- 5 bearing No. 6277 of 2024, thus admeasuring in aggregate
51,660 square meters or thereabouts of Village Kolshet, Taluka and District Thane
together with 2 (two) residential buildings known as 'One Park Avenue - Avenue 1'
and 'One Park Avenue - Avenue 6' standing thereon, situate, lying and being at Village
Kolshet, Patlipada Junction, Ghodbunder Road, Thane (West) - 400 607 in the
Registration District and Sub-District of Thane and within the municipal limits of
Thane Municipal Corporation and bounded as follows:
On or towards the North 40.0 m wide DP road;
On or towards the South Garware Paint;
On or towards the East Botanical Park; and
On or towards West 60.0 m wide Godhbunder Road.
Dated this 6th day of April, 2024

Sajit Suvarna

Partner

DSK Legal

Advocates and Solicitors

1701, One World Centre, Floor 17, Tower 2B,

841, Senapati Bapat Marg, Elphinstone Road, Mumbai 400013
Email id: srs.publicnotice@dsklegal.com

ANSARI NAGAR, NEW DELHI - 110 608
EXAMINATION SECTION
Admission Notice No. 34/2024
AIIMS-FELLOWSHIP PROGRAMME-JULY 2024 SESSION
ALL India Institute of Medical Sciences, New Delhi invites online applications
for Entrance Examination through online (CBT) mode for admission in

Fellowship Programme, July, 2024 session. The details are given below :

Date for Online Registration of applications

Name of Course Registration Opens on | Registration Closes on

Fellowship Programme 28.03.2024 11.04.2024 at 05.00 PM

Date of Entrance Examination

Name of Course Date of Examination Duration of Exam.

Fellowship Programme | 30.04.2024 (Tuesday) | 10.00 AM to 11.00 AM

Important : For Prospectus, detailed information etc. please visit the web site

www.aiimsexams.ac.in. All applicants are required to visit the web site regularly since

all subsequent Corrigendum/Addendum/Updates will be uploaded on the web site only.
Sd/-

ASSISTANT CONTROLLER (EXAMS)

o= ALINS
\?Jg?"rma s

cbe 17112/12/0001/2425

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S NAGRAJ ALLOYS LIMITED

OPERATING IN MANUFACTURING OF ALUMINIUM ALLOYS OF ALL GRADES
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor Nagraj Alloys Private Limited
along with PAN & CIN/ LLP No. CIN: U51101MH2011PTC223836

2. |Address of the registered office Flat no. 004, Maa Bambleshwari Apartment, Near
Patidar Bhawan, Quetta Colony, Nagpur - 440 008.

3. |URL of website There is no website of Corporate Debtor (CD)

4. | Details of place where majority
of fixed assets are located

S. No. 41, Village Asoli, Mouza Mahalgaon, Opp.
K. John Public School, Tal - Kamptee,
Nagpur - 441202.

5. | Installed capacity of main
products/ services

Can be sought by sending request to Resolution
Professional at: cirp.napl@outlook.com

6. |Quantity and value of main products/ | Nil in Financial Year 2022-23.

services sold in last financial year

~

. |Number of employees/ workmen Company does not have any employee on roll as

per records available with RP.

8. |Further details including last
available financial statements
(with schedules) of two years, lists
of creditors, relevant dates for
subsequent events of the process
are available at:

Information can be sought through communication
to the following email :
E-mail: cirp.napl@outlook.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at:

Information can be sought through communication
to the following email :
E-mail: cirp.napl@outlook.com

1

IS

Last date for receipt of expression
of interest

22nd April 2024

1.

=

Date of issue of provisional list of
prospective resolution applicants

24th April 2024

1.

I

Last date for submission of
objections to provisional list

29th April 2024

13.| Date of issue of final list of
prospective resolution applicants

30th April 2024

14.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans

to prospective resolution applicants

02nd May 2024

15.| Last date for submission of O1st June 2024

resolution plans

16.| Process email id to submit EOI cirp.napl@outlook.com

Date: 06.04.2024
Place: Mumbai

Sd/-

Hasti Mal Kachhara

Resolution Professional

Nagraj Alloys Private Limited

IBBI Registration No: IBBI/IPA-002/IP-N00342/2017-18/10992
AFA: AA2/10992/02/121224/203124 Valid till 12.12.2024
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Telangana Congress govt shuns BRS stand,
wants toimplement PMAY-G from this fiscal

HARIKISHAN SHARMA
NEW DELHI, APRIL5

FOR THE first time, Congress-
ruled Telangana has shown will-
ingness toimplement the Pradhan
Mantri Awas Yojana-Gramin
(PMAY-G) from the financial year
2024-25.The state has sought ap-

proval for 1.57 lakh houses to be
builtunder the NDA government's
flagship rural housing scheme.
The Telangana government
has expressed its willingness in a
letter the state’s Principal Secretary
of Department of Transport, Roads
& Buildings sent to the Secretary,
Union Ministry of Rural
Development on March 16.

| @ 1DBI sANK

1DBI Bank Ltd., Retail Recovery, 1st Floor, Dnyaneshwar,
CIN-L65190MH2004G0I148838 Paduka Chowk, F. C. Road, Shivaji Nagar, Pune - 411 004

POSSESSIO
NOTICE

Where as the undesigned being The Authorized Officer of IDBI Bank Ltd., under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, (the Act),
and in exercise of the powers conferred under Section 13 (12) read with rule 3 of Security Interest
(Enforcement) Rules, 2002, (the Rules), issued a demand notice under Section 13 (2) to
borrowers, as listed below, calling upon the borrowers to repay the amount mentioned in the notice
within 60 days from the date of receipt of the said notice. The borrowers mentioned below having
failed to repay the said amount, the notice is hereby given to the borrowers mentioned below and
the public in general, that the Authorized Officer has taken Symbolic possession of the property
mortgaged, in exercise of powers conferred on him under sub-section (4) of section 13 of Act read
with rule 8 of the Security Interest (Enforcement) Rules, 2002, on the date of possession against
name of borrowers as detailed below. The borrowers in particulars and the public in general is
hereby cautioned not to deal with the property and any dealings with the property will be subject to
the charge of the IDBI Bank Ltd., for an amount mentioned below and interest and charges thereon.
The borrowers attention is invited to provisions of sub section (8) of section 13 of the Act, in
respect of time available, to redeem the secured assets.

ARevanth
Reddy took
over as the
CMin Dec
2023

The stance of the current

Telangana government led by

Chief Minister ARevanth Reddyis
contrary to that of the previous
BRS government that never im-
plemented the PMAY-G ever
since its nation-wide rollout on
April 1,2016.It was the only state
that did not join the scheme.
In2016-17,the Centre had al-
located Rs 190 crore to Telangana
government with a target of
76,000 houses. However, the
state government did notimple-
ment the scheme. According to
sources, the state government at
that time did not want to follow

the Centre’s guidelines.

In its March 16 letter, the state
government has informed the
Ministry of Rural Development
thatithas 2.86 lakh families with-
out houses as per the Socio-
Economic and Caste Census
(SECC)2011 data.

“In this regard, it is submitted
that the State Government will
comply with the guidelines of
PMAY (G)inallrespects,including
branding,” the state said in its let-
ter.

“Therefore, it is requested to
consider for sanction of 1,57,500
houses under PMAY-G to the State
at the earliest as the State
Government has taken up the pro-
gramme on top priority,” it said.

Itis learnt that the Centre is
likely to allow the implementation
ofthePMAY-G schemein the state.
However, the allocation of the
houses to the state will be made

from the 2 crore additional PMAY-
G houses announced by Finance
Minister Nirmal Sitharamanin her
interim Budget for 2024-25. The
allocation of these additional
houses will commence from the
current financial year.

The Telangana government’s
willingness for implementation
of the PMAY-G comes at a time
when the recently formed
Congress government in the
state has set an ambitious target
of construction of 25 lakh
houses. It plans to construct 4.5
lakh houses this financial year, of
which 1.57 lakh houses will be in
the rural areas. The state govern-
ment intends to construct these
houses under the Beneficiary
Led Construction (BLC) of the
PMAY-G.

The PMAY-G is a flagship
Central scheme, involving the
states, that aims to provide pucca

houses with a minimum area of

Name of the Borrowers / [;Jate oL Date of Description of Outstanding
Property Hoders and | Natice. | Possession | immovable property Amount (Rs.)
MrAMITKUMAR N | 10th | 04.04.2024 | All that piece and parcel of | Rs.41,19,150/-

SINGH (Borrower) & | Dec S No 59/1A/1, VEDANT | (Rupees Forty One

Mrs ANUPAMA RAJ | 2023 HEIGHTS, FLAT NO 502, 5th |  Lakhs Nineteen
FLOOR, WING A Thousand One
AMIT SINGH ’ '
(Co-borrower) MOHAMMAD WADI, Hundred and Fifty
Hadpasar, PUNE - 411060 Only) as on

0460675130006811 admeasuring 838 sq ft. 10-12-2023 plus

with all and singular the | unapplied interest

0460675100006828 structures and erections and charges

thereon, both present and thereon
future

Place : Pune | Date : 06/04/2024

Also the owner of the property is hereby informed that all movable articles lying in the said property
are completely at their risk .We will allow removal of these articles if the owner contacts us in time
i.e.30days from the date of possession date,
loss/damage of these articles will not be valid thereafter.

requesting the same. Any claims regarding any

Sd/-
Authorised Officer

ks

Vidushi Alka Deo Marulkar

(Vocal)

I As!'l‘\ll‘l’rzlaghandekar Guest of Honour : DrVikas Kashalkar

Tabala : Rajprasad Dharmadhikari, Aashay Kulkarni Harmonium : Swaroop Diwan Compere : DrRajashree ahajani

Shri.Vishwas Shirgaonkar
(Vocal)

Sunday 7th April 2024 At: 5.30 pm Ganesh Sabhagruha , New English School, Tilak Rd,Pune
Cont: Aashay Kulkarni : 7588224105 / 9403150913 * Entry Free

SVC CO-OPERATIVE
BANK I_T D. l (Mult-State Scheduled Bank)

PUBLIC NOTICE FOR SALE

Property For Sale On “As Is Where Is Basis” (Property Taken Over Under The Securitisation And Reconstruction Of Financial Assets
& Enforcement Of Security Interest Act, 2002)

Recovery Department : 2nd Floor, Svc Tower, Jawaharlal Nehru Road,
Vakola, Santacruz (E), Mumbai- 400055. Tel. No : 022-71999975/983/986/ 987
Regional Office : 303, Chintamani Pride, Near City Pride Theatre, Kothrud,
Pune 38. Tel: 8237006071/6073/6074/ 8237046072

1)

Name and Address of the
Borrower/Mortgagor/Guarantors

Location And Details Of The Property And
For Recovery Of Which Property Is

1. Mr. Sanjay Balasaheb Raut

Mortgagor) Flat no. C/T-1 Ground Floor, Ramnagari, Building
B/1, S. no. 36, Hissa no. 8/1/1/2 and 8/2A/1, Ambegaon
Budruk, Tal. Haveli, Dist. Pune 411 046 and Showman Mens
Wear, S. No. 682/B 6, Near Bibwewadi Post office, Bibwewadi,
Pune 411 037. 2. Mrs. Yogini Sanjay Raut (Co-Borrower) Flat
no. C/T-1 Ground Floor, Ramnagari, Building B/1, S. no. 36,
Hissa no. 8/1/1/2 and 8/2A/1, Ambegaon Budruk, Tal. Haveli,
Dist. Pune 411 046 and Showman Mens Wear, S. No. 682/B 6,
Near Bibwewadi Post office, Bibwewadi Pune 411037

(Principal Borrower and

All that piece and parcel of property bearing flat No. C/T-1 adm. 588 sq. ft. i.e.
54.65 sq. mt. built up on ground floor, of B 1 type of building in Ramnagari, S.
No. 36 Hissa no. 8/1/1/2 and 8/2A/1 Village Ambegaon Budruk, Tal. Haveli, Dist.
Pune within the limits of Pune Municipal Corporation and within the
jurisdiction of Sub Registrar Haveli.

Rs. 21,99,417.00 (Rupees Twenty One Lacs Ninety Nine Thousand Four
Hundred Seventeen Only) as on 29.02.2024 plus interest at the contractual
rate and expenses, costs and charges incurred/to be incurred from
01.03.2024 onwards until the date of payment.

25 sqmwith basicamenities to
people in rural areas who are
homeless or live in kutcha and
dilapidated houses.

Each beneficiary gets funds
uptoRs 120lakhinthe plainsand
Rs 1.30 lakh in hilly states, diffi-
cult terrain, and tribal and back-
ward districts under the
Integrated Action Plan. The funds
are to be splitina 60:40 ratio be-
tween the Centre and states, re-
spectively, with the target of con-
structing 2.95 crore houses by
March 2024.

Against the mandated target
of 2.95 crore houses, 2,94,78,374
houses have already been sanc-
tioned to the beneficiaries by var-
ious States/UTs and construction
0f2.59 crore houses has also been
completed till April 3,2024.
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PM Narendra Modi at a public meeting in Churu, Friday. P11

Modi: Accomplishments so far
main course to come

appetiser,

HAMZA KHAN
JAIPUR, APRIL S

PRIME MINISTER Narendra Modi
on Friday said at an election rally
in Rajasthan’s Churu that the ac-
complishments of his government
overthelast 10 years were just “an
appetiser”, and that the main
course was yet to come.

“Whenyou gotoabig hotel for
ameal, they bring an appetiser
first. They serve two-four savoury
items. So sometimes, you feel this
is enough and the stomach is al-
ready full.. What Modi has done
so far is just the appetiser. An en-
tire plate of food is yet to come. A
lot has to be done, there are many
more dreams,” he said.

BJP has fielded Paralympics
medallist DevendraJhajharia from
Churu, against Congress’s Rahul
Kaswan, who recently switched
over from the BJP.

Addressing the campaignrally,
Modi said that in 10 years, crores
of people were given puccahomes
under the Centre’s housing
scheme for the poor. He alleged

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S NAGRAJ ALLOYS LIMITED

OPERATING IN MANUFACTURING OF ALUMINIUM ALLOYS OF ALL GRADES
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

N

. |Name of the corporate debtor
along with PAN & CIN/ LLP No.

Nagraj Alloys Private Limited
CIN: U51101MH2011PTC223836

2. |Address of the registered office

Flat no. 004, Maa Bambleshwari Apartment, Near
Patidar Bhawan, Quetta Colony, Nagpur - 440 008.

w

. |URL of website

There is no website of Corporate Debtor (CD)

4. | Details of place where majority
of fixed assets are located

S. No. 41, Village Asoli, Mouza Mahalgaon, Opp.
K. John Public School, Tal - Kamptee,
Nagpur - 441202.

5. |Installed capacity of main
products/ services

Can be sought by sending request to Resolution
Professional at: cirp.napl@outlook.com

Reserve Price - Rs. 36,00,000/- (Rupees Thirty Six Lacs only)
Last Date and Time for Submission of Tenders:- Date 25/04/2024 before 5.00 P.M.
Date and Time of Auction of the Property:- Date 26/04/2024 before 11.00 A.M.

6. |Quantity and value of main products/
services sold in last financial year

Nil in Financial Year 2022-23.

~

. |Number of employees/ workmen

Company does not have any employee on roll as
per records available with RP.

2)

Name and Address of the Borrower/
Mortgagor/Guarantors

Location And Details Of The Property And Outstanding Dues
For Recovery Of Which Property Is Being Sold

8. |Further details including last
available financial statements
(with schedules) of two years, lists
of creditors, relevant dates for
subsequent events of the process
are available at:

Information can be sought through communication
to the following email :
E-mail: cirp.napl@outlook.com

Pune -410506

1. Mr. Rahul Damodar Jagtap (Principal Borrower
and Mortgagor) 624/1, B, Sarthak Bunglow, Shreenath
Society, Pokle Wasti, Bibwewadi,
Flat no. 1, Basement Floor, Sai Prasad Apartment
Condominium, S. no. 49 (old Survey No. 85), Hissa no.
3/5A and 3/5B, Near Shaikh Truck Garage, Gujarwadi,
Katraj, Pune 411 046 2. Mr. Vishwanath Nathu
Zambre (Guarantor) At and Post Bebadohal, Near
Vithal Mandir, Village Bebadohal, Tal. Maval, Dist.

Pune 411 037 and

All that piece and parcel of property bearing flat /Apartment No. 1 adm. 68.96 sq. mt. built
up on Basement Floor in Building named as “Sai Prasad Apartment Condominium”
standing on the land bearing Survey No. 49 (Old Survey. No. 85) Hissa No. 3/5A and 3/5B
situated in the Village Katraj, Tal. Haveli, Dist. Pune within the registration jurisdiction
of Sub Registrar Haveli and within the local limits of Pune Municipal Corporation

Rs. 33,14,477.00 (Rupees Thirty Three Lacs Fourteen Thousand Four Hundred
Seventy Seven Only) as on 29.02.2024 plus interest at the contractual rate and
expenses, costs and charges incurred/to be incurred from 01.03.2024 onwards until
the date of payment.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at:

Information can be sought through communication
to the following email :
E-mail: cirp.napl@outlook.com

1

o

Last date for receipt of expression
of interest

22nd April 2024

11.

Date of issue of provisional list of
prospective resolution applicants

24th April 2024

1.

N

Last date for submission of
objections to provisional list

29th April 2024

1.

w

Date of issue of final list of
prospective resolution applicants

30th April 2024

Reserve Price — Rs. 22,96,000/- (Rupees Twenty Two Lacs Ninety Six Thousand Only)
Last Date and Time for Submission of Tenders:- Date 25/04/2024 before 5.00 P.M.
Date and Time of Auction of the Property:- Date 26/04/2024 before 02.00 P.M.

14.

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans

to prospective resolution applicants

02nd May 2024

15.

Last date for submission of
resolution plans

Olst June 2024

16.

Process email id to submit EOI

cirp.napl@outlook.com

3) Name and Address of the
Borrower/Mortgagor/Guarantors

Location And Details Of The Property And Outstanding
Dues For Recovery Of Which Property Is Being Sold

Ground Floor, Damodarbhoomi,
Temple, Kondwa Bk. Pune 411048.

1. Mr. Goutam Mohan Sharma (Principal Borrower and
Mortgagor) Add 1:-S. No. 21, Mahalaxmi Dept. Dhanashree
Mangal Karyalay Building Pune Satara Road, Near Axis
Bank, Dhankawadi, Pune 411043. Add 2:- Flat no. A3-502,
5th Floor, Shreyas Garden, S. No.
Mohan Nagar, Dhankawadi, Pune 411043, Add 3:- Maruti
Foods, Shop No. 1, S. No. 16/5/2/1, Ganesh Garden
Ambegaon Bk. Tal. Haveli, Pune 411046, Add 4:- Shop no. 9

35/1/5, Opp. HDFC ATM

S. No. 56, Near Iskon
payment.

All that piece and parcel of property being Shop no. 9, adm. 60.22 sq. mt. i.e. 648 sq.
ft. built up situated on ground floor of building named as Damodar Bhoomi, S. No.
56, Hissa no. 5/1/1A, 5/1/2, 5/1/3, 5/1/4, 5/1/6, 5/1/8, 5/3/4 Village Kondwa Bk., Tal.
Haveli, Dist. Pune within the registration jurisdiction of Sub Registrar Haveli
and within the local limits of Pune Municipal Corporation.

Rs. 69,08,506.00 (Rupees Sixty Nine Lacs Eight Thousand Five Hundred Six
Only) as on 29.02.2024 plus interest at the contractual rate and expenses, costs
and charges incurred/to be incurred from 01.03.2024 onwards until the date of

Date: 06.04.2024
Place: Mumbai

IBBI Registration No: IBBI/IPA-002/IP-N00342/2017-18/10992
AFA: AA2/10992/02/121224/203124 Valid till 12.12.2024

Sd/-

Hasti Mal Kachhara
Resolution Professional
Nagraj Alloys Private Limited

Reserve Price — Rs. 51,75,000/- (Rupees Fifty One Lacs Seventy Five Thousand Only)
Last Date and Time for Submission of Tenders:- Date 25/04/2024 before 5.00 P.M.
Date and Time of Auction of the Property:- Date 26/04/2024 before 04.00 P.M.

inspection of property.

inspection of property.

parties.

any.

WHEREIS BASIS”
10.

12.
Secured Asset.
13.

Place : Pune
Date : 06/04/2024

Interested parties to contact the Authorised Officer of the Bank at the above mentioned address of the Regional office of the bank for the

NOTE:- Interested buyers should come personally with KYC or depute an authorised person with authority letter and KYC for the

TERMS & CONDITIONS

Disputes, if any, shall be within the jurisdiction of Pune Courts only.
11. The Property in question is under the Physical Possession of the Bank.
The Borrower's/Guarantor's/Mortgagor's attention is invited to sub-section (8) of Section 13 in respect of time available to redeem the

1. Sale is strictly subject to the terms and conditions incorporated in this advertisement and in the prescribed Tender Form. Further details of the
above mentioned property and Tender Form can be obtained from the Bank's Regional office, at Legal & Recovery Department at 303,
Chintamani Pride, Near City Pride Theatre, Kothrud, Pune 411038.

2. Intending bidders should submit sealed tender for above mentioned property in the prescribed Tender Form only. The sealed covers should be
accompanied with Demand Draft / Pay Order for Rs. 1,000/- being Non-refundable Tender fee & the separate Demand Draft/ Pay Order for the
Earnest Money Deposit of 10% of the offer amount for the above property drawn on a Scheduled Bank, favouring “SVC Co-operative Bank
Ltd”; payable at Pune should be deposited at Legal & Recovery Department at 303, Chintamani Pride, Near City Pride Theatre, Kothrud,
Pune 411038 by 5.00 p.m. on or before 25/04/2024.

3. Tenders will be opened at Regional Office of the Bank Pune at above mentioned address and time on 26/04/2024.

4. The borrower/s, respective Tenderers, Guarantors and Owners of the property under sale may, if so desire, give his/their or Sponsor the best
possible valid offer (s) for the property offered for sale provided they follow the requirements at 2 above.

5. The borrower/s, respective Tenderers / Guarantors / Owner of the property or their authorised representatives may remain present at the time of
opening of tenders. The Authorised officer of the Bank would have sole discretion in the manner of conduct of sale including decision with regard
to inter-se bidding/ negotiations amongst the bidders to realize highest sale value for the property. They are, therefore, advised to remain present
themselves or through their duly authorised representative(s).

6. TheBankreservesits rightto accept or reject any or all offers without assigning any reason(s) and in case all the offers are rejected, either to hold
negotiations with any of the tenderers/bidders or to sell the property through private negotiations with any of the tenderers/ bidders or other party/

7. The successful bidder should bear the charge/fee payable for conveyance such as Stamp duty, Registration fees, incidental expenses, TDS as
applicable on the property deal amount if any. The successful bidder shall also bear all Government and Statutory dues, if any and also all
pending dues like electricity dues, water dues, society maintenance dues, property tax, transfer fees, charges and for other service provided, if

8. The successful offerer /tenderer/bidder/purchaser will have to pay 25% of the offer amount which is inclusive of EMD on the same day or not later
than next working day of the auction and the balance amount on or before the fifteenth day, by D.D/ PO/NEFT/RTGS in favour of the above

Bank drawn on a Scheduled Bank and payable at Pune, from the date of the offer acceptance letter by the Bank.
9. Any details with respect to the title/description of the property to be verified by the prospective purchaser as property is being sold on “AS IS

The sale notice is also displayed on our website- https://www.svcbank.com/notice-sale

Manager Recovery Dept, Pune

Sd/- Mrs. Urvashi Kenia

Authorised Officer

that earlier, when such schemes
were implemented, the poor
would noteven get to know about
them and the money meant for it
would be embezzled by those in
government and in the ruling
party. “But now, the money
reaches the accounts of the poor
directly,” he said.

The PM noted that in
Rajasthan, drinking water connec-
tions were provided to around 50
lakh homes, and 4.5 crore people
are being given free ration every
month. “The BJP government
stands with the poor atevery stage
of life. The things which weren’t
done for decades, we did themin
10years,” he said,adding, however,
thatthese accomplishments were
only a “trailer”.

Churuislocated in Rajasthan’s
Shekhawati region, from where
many youths join the Army. In his
speech there, Modi touched on
topics like the 2016 “surgical
strikes” across the Line of Control,
the 2019 airstrikes in Balakot, and
One Rank One Pension.

Recalling the last time he was
inChuru,on February 26,2019, he

said, “Atthat time, the country had
conducted airstrikes in Balakot (in
Pakistan), and we had taught ter-
rorists a lesson. I will now repeat
the words I had said at the time in
Churu: Saugandh mujhe is mitti
ki, main desh nahi mitne dunga,
main desh nahi rukne dunga,
main desh nahi jhukne dunga.
Mera vachan hai Bharat Ma ko,
terasheesh nahi jhukne doonga(1
swear on this soil, [ won't let the
nation fade, stop, or bow down. [
give my word to Mother India, I
will not let you bow down).”

Targeting the Congress, he
asked the crowd not to forget “the
language” that the Opposition
party used in the aftermath of the
surgical strikes and Balakot
airstrikes. “They were asking for
proof of the bravery of our Army.
Insulting the Army and dividing
the nation - this is the identity of
the Congress party. Till the time
people of the INDI Alliance were
in power, they kept the hands of
our jawans tied. The enemy used
to attack and go, but they did not
give permission tojawanstoretal-
iate,” Modi said.

Chhattisgarh liquor ‘scam’:
SC says it may quash ED
case against ex-1AS officer

New Delhi: The Supreme Court said
on Friday it may quash a money
laundering case against formerIAS
officer Anil Tuteja and his son Yash
inthe alleged Rs 2,000 crore liquor
scam in Chhattisgarh, saying there
were no proceeds of crime.

“We have gone through the
ECIR  (Enforcement Case
Information Report) and the FIR
lodged in the case. We find that
there is no predicate offence and
there are no proceeds of crime. If
there is no proceeds of crime, then
there is no money laundering. We
will quash this complaint," abench
of Justices Abhay S Oka and Ujjal
Bhuyan told Additional Solicitor
General SV Raju, who appeared for
the Enforcement Directorate.

Rajusaid thereis enough mate-
rial with the probe agency and, if
the court is inclined to quash the
ECIR, then the ED be given liberty
tolodge a fresh complaintand pro-
ceed with the case.

"Several orders were passed by
the court in the matter like 'stay
hand in all manner' and not pro-
ceed against the accused. These or-

X1 State Bank of India

Authorised Officer’s Details:-
Name: Shri. Rakesh Kumar
Mobile No: 7770800051

E-mail ID : team3.61341@sbi.co.in |E-mail ID :sbi.61341@sbi.co.in, Landline No. (Office):- 022 — 2202 1298/1299
APPENDIX -l A[See Proviso to Rule 6 (2)] and Appendix — IV — A[See Proviso to Rule 8(6)]
SALE NOTICE FOR SALE OF MOVABLE / IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Movable / Imnmovable Assets under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 6 (2) and 8(6) of Security

Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below
described Movable / immovable properties hypothecated / mortgaged / charged to the Secured Creditor, the physical
possession of which has been taken by Authorised Officer of State Bank of India, the Secured Creditor, will be sold on “As
is Where is”, “As is What is” basis on 29-04-2024 (e-auction date) for recovery of Rs. 11,38,41,239/- (Rupees Elevan
Crores Thirty Eight Lacs Forty One Thousand Two Hundred Thirty Nine Only) as on 26-12-2017 plus interest there on
w.e.f. 26-12-2017 and expenses and cost etc. less recoveries (if any) till date of publication of the notice for sale of the
secured asset(s) due to the secured creditor from Borrower M/s. Vitthal Gajanan Suagr Pvt. Ltd. and Guarantor(s). Unit
/ Borrower : 1.M/s. Vitthal Gajanan Sugar Pvt.Ltd.Registered Office-Plot No.661/2, At & Post -Mhasurne, Taluka- Katav,
Dist-Satara.Pin-415538, 2.Shri. Chandrakant Pandharinath Pawar,3.Shri.Prasad Balbhim Jugdar,4.Shri. Keshav

Stressed Assets Management Branch- 1ll, Mumbai,

Ramdas Suryawanshi, 5.Shri. Yashwant Kisan Mali,6.Shri. Sadashiv Kisan Mali

The reserve price of the properties are as under: (Rs. In lacs)

the court. The bench said it will
quash the present complaint and
record the statement that the
agency wants tolodge a fresh com-
plaint in accordance with the law.

Senior advocate Siddharth
Aggarwal,appearing for the father-
sonduo, said there are other co-ac-
cused inthe case and the complaint
against them should also be
quashed.

The bench told the advocate
that if named in the instant com-
plaint, the other co-accused can be
granted relief. It not, they will have
to take their own legal recourse.

When the court asked Raju
aboutwhether the co-accused have
been named in the instant com-
plaint, the government's law officer
sought time to respond.

Thebenchthen posted themat-
ter for further hearing on April 8.

In the prosecution complaint,
the ED's version of a chargesheet,
filed in the special PMLA court, the
anti-money laundering agency has
said that former IAS officer Anil
Tutejais "kingpin" of the syndicate
involved in illegal supply of liquor

dersshouldbevacated,"Rajuurged  in Chhattisgarh. PTI
Stressed Assets Management Branch- 11l, Mumbai,
HC reserves
st Crambers. e st soumat g Ranman b, mumininocer. || verdict on plea to
stay conviction

of ex-minister

EXPRESS NEWS SERVICE
NEW DELHI, APRIL 5

Name of Title Deed Description of property/ ies Carpet | Reserve Earnest Money
Holders Area price | Deposit (EMD) 10%
of the Reserve Price
M/s. Vitthal Gajanan | 1.Residential Flat.No.A-08, “Gangai Hills”, land bearing Survey | 529 | 31.25 3.13
Sugar Pvt.Ltd. No.8/4, Ambegaon Budruk, Taluka-Haveli, District-Pune-411041. | sq.ft.
M/s. Vitthal Gajanan | 2.Residential Flat.No.A-07, “Gangai Hills”, land bearing Survey | 483 | 31.25 3.13
Sugar Pvt.Ltd. No.8/4, Ambegaon Budruk, Taluka-Haveli, District-Pune-411041. | sq.ft.
M/s. Vitthal Gajanan | 3.Residential Flat.No.B-02, “Gangai Hills”, land bearing Survey | 483 | 31.25 3.13
Sugar Pvt.Ltd. No.8/4, Ambegaon Budruk, Taluka-Haveli, District-Pune-411041. | sq.ft.
M/s. Vitthal Gajanan | 4.Residential Flat.No.B-07, “Gangai Hills”, land bearing Survey | 483 | 31.25 3.13
Sugar Pvt.Ltd. No.8/4, Ambegaon Budruk, Taluka-Haveli, District-Pune-411041. | sq.ft.

The above properties are free from all encumbrances known to the Bank

Date & Time of e-Auction:- Date: 29-04-2024, From 11.00am to 5.00 pm

Bid Increment Amount:-Rs. 50,000/- | Date & Time of Inspection of property:- 25.04.2024, From 11.00 a.m. to 3.00 pm.

Contact person/ Contact Number:- Shri Rakesh Kumar Mobile 7770800051, Ms. Vijaya H.Rane Mobile 9892983045

“Interested bidder may deposit Pre Bid EMD with MSTC before the close of e-auction. Credit of Pre-bid EMD shall be given to
the bidder only after receipt of Payment in MSTCs Bank account and updation of such information in the e-auction website.
This may take some time as per banking process and hence bidders, in their own interest, are advised to submit the pre-bid

EMD amount well in advance to avoid any last minute problem.”

Important:-The Bidder bidding for all 4 Nos. flats will be preferred. However, Bidder bidding only for individual flat will

also welcome.

For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the secured Creditors
website www.shi.co.in and https://ibapi.in

STATUTORY 30 DAYS SALE NOTICE UNDER SARFAESI ACT
The Borrower/ Guarantor(s) are hereby noticed that the assets mentioned above will be auctioned and after appropriation of

proceeds of sale, balance if any will be recovered with interest and cost from you.

Date: 03.04.2024
Place: Mumbai

-sd-
Authorized Officer
State Bank of India

THE DELHIHC Friday reserved its ver-
dict on a plea by former Union min-
ister Dilip Ray, seeking a stay on his
conviction by a trial court in connec-
tion with irregularities in allocation
of a Jharkhand coal block in 1999 as
he said he wishes to contest both the
Lok Sabha and Odisha Assembly elec-
tions.

A single judge bench of Justice

Swarana Kanta Sharma, after hearing
arguments by both Ray and the CBIin
the application for stay of conviction,
reserved its verdict. Ray’s application
states that under Section 8(3) of the
Representation of the People Act, he
stands disqualified from contesting
national or Odisha Assembly elec-
tions or getting nominated to the
Rajya Sabha, which irreparably and
“irreversibly causes grave prejudice”
to him, especially considering that he
is 71 yearsold.

The application was filed in his

appeal challenging a trial court ver-
dict on October 6, 2020, convicting
Ray under IPCsections 120B and 409
as well as provisions of Prevention of
Corruption Act. On October 26,2020,
he was sentenced to rigorous impris-
onment for 3 years. On October 27,
2020, HCissued a notice to CBl and
suspended his jail term during ap-
peal’s pendency.

NAGPUR
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Telangana Congress govt shuns BRS stand,
wants toimplement PMAY-G from this fiscal

HARIKISHAN SHARMA
NEW DELHI, APRIL5

FOR THE first time, Congress-
ruled Telangana has shown will-
ingness toimplement the Pradhan
Mantri Awas Yojana-Gramin
(PMAY-G) from the financial year
2024-25.The state has sought ap-

proval for 1.57 lakh houses to be
builtunder the NDA government's
flagship rural housing scheme.
The Telangana government
has expressed its willingness in a
letter the state’s Principal Secretary
of Department of Transport, Roads
& Buildings sent to the Secretary,
Union Ministry of Rural
Development on March 16.

[@® DB 5w

1DBI Bank Ltd., Retail Recovery, 1st Floor, Dnyaneshwar,
CIN:L65190MH2004G0I148838  Paduka Chowk, F. C. Road, Shivaji Nagar, Pune - 411 004

POSSESSION
NOTICE

Where as the undesigned being The Authorized Officer of IDBI Bank Ltd., under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, (the Act),
and in exercise of the powers conferred under Section 13 (12) read with rule 3 of Security Interest
(Enforcement) Rules, 2002, (the Rules), issued a demand notice under Section 13 (2) to
borrowers, as listed below, calling upon the borrowers to repay the amount mentioned in the notice
within 60 days from the date of receipt of the said notice. The borrowers mentioned below having
failed to repay the said amount, the notice is hereby given to the borrowers mentioned below and
the public in general, that the Authorized Officer has taken Symbolic possession of the property
mortgaged, in exercise of powers conferred on him under sub-section (4) of section 13 of Act read
with rule 8 of the Security Interest (Enforcement) Rules, 2002, on the date of possession against
name of borrowers as detailed below. The borrowers in particulars and the public in general is
hereby cautioned not to deal with the property and any dealings with the property will be subject to
the charge of the IDBI Bank Ltd., for an amount mentioned below and interest and charges thereon.
The borrowers attention is invited to provisions of sub section (8) of section 13 of the Act, in
respect of time available, to redeem the secured assets.

Date of

ARevanth
Reddy took
over as the
CMinDec
2023

The stance of the current
Telangana government led by
ChiefMinister ARevanthReddy is
contrary to that of the previous
BRS government that never im-
plemented the PMAY-G ever
since its nation-wide rollout on
April 1,2016.1t was the only state
thatdid not join the scheme.
In2016-17,the Centre had al-
located Rs 190 crore to Telangana
government with a target of
76,000 houses. However, the
state government did notimple-
ment the scheme. According to
sources, the state government at
that time did not want to follow

the Centre’s guidelines.

Inits March 16 letter, the state
government has informed the
Ministry of Rural Development
thatit has 2.86 lakh families with-
out houses as per the Socio-
Economic and Caste Census
(SECC)2011 data.

“In this regard, it is submitted
that the State Government will
comply with the guidelines of
PMAY (G)inallrespects, including
branding,” the state said in its let-
ter.

“Therefore, it is requested to
consider for sanction of 1,57,500
houses under PMAY-G to the State
at the earliest as the State
Government has taken up the pro-
gramme on top priority,” it said.

It is learnt that the Centre is
likely toallow the implementation
of the PMAY-G schemein the state.
However, the allocation of the
houses to the state will be made

from the 2 crore additional PMAY-
G houses announced by Finance
Minister Nirmal Sitharamanin her
interim Budget for 2024-25. The
allocation of these additional
houses will commence from the
current financial year.

The Telangana government’s
willingness for implementation
of the PMAY-G comes at a time
when the recently formed
Congress government in the
state has set an ambitious target
of construction of 25 lakh
houses. It plans to construct 4.5
lakh houses this financial year, of
which 1.57 lakh houses will be in
the rural areas. The state govern-
ment intends to construct these
houses under the Beneficiary
Led Construction (BLC) of the
PMAY-G.

The PMAY-G is a flagship
Central scheme, involving the
states, that aims to provide pucca

houses with aminimum area of

Name of the Borrowers / 5 . Date of Description of Outstanding
Property Holders and | Boa% | pgsession | immovable property Amount (Rs.)
MrAMITKUMAR N 10th | 04.04.2024 | All that piece and parcel of Rs.41,19,150/-

SINGH (Borrower) & | Dec S No 59/1A/1, VEDANT | (Rupees Forty One
Mrs ANUPAMA RAJ | 2023 HEIGHTS, FLAT NO 502, 5th |  Lakhs Nineteen

FLOOR, WING A Thousand One
AMIT SINGH ) )
(Co-borrower) MOHAMMAD WADI, Hundred and Fifty
Hadpasar, PUNE - 411060 Only) as on

0460675120008811 admeasuring 838 sq ft. 10-12-2023 plus

with all and singular the unapplied interest

0460675100006828 structures and erections and charges

thereon, both present and thereon
future

Place : Pune | Date : 06/04/2024

Also the owner of the property is hereby informed that all movable articles lying in the said property
are completely at their risk .We will allow removal of these articles if the owner contacts us in time
i..30days from the date of possession date,
loss/damage of these articles will not be valid thereafter.

requesting the same. Any claims regarding any

Sd/-
Authorised Officer

Pt. Anand Lima

y Smuriti Sangeet

?”

Vidushi Alka

(Vocal)

= Astl‘\;‘:lllaghandekar Guest of Honour : Dr.Vikas Kashalkar

Tabala : Rajprasad Dharmadhikari, Aashay Kulkarni Harmonium : Swaroop Diwan Compere : DrRajashree ahajani
Sunday 7th April 2024 At: 5.30 pm Ganesh Sabhagruha , New English School, Tilak Rd,Pune
Cont: Aashay Kulkarni : 7588224105 / 9403150913 * Entry Free

o Marulkar

(Vocal)

SVC CO-OPERATIVE
BANK LT D. |(lé/;l:g‘i‘-gsoéate Scheduled Bank)

PUBLIC NOTICE FOR SALE

Property For Sale On “As Is Where Is Basis” (Property Taken Over Under The Securitisation And Reconstruction Of Financial Assets
& Enforcement Of Security Interest Act, 2002)

Recovery Department : 2nd Floor, Svc Tower, Jawaharlal Nehru Road,
Vakola, Santacruz (E), Mumbai- 400055. Tel. No : 022-71999975/983/986/ 987
Regional Office : 303, Chintamani Pride, Near City Pride Theatre, Kothrud,
Pune 38. Tel: 8237006071/6073/6074/ 8237046072

1 ) Name and Address of the
Borrower/Mortgagor/Guarantors

Location And Details Of The Property Anc
For Recovery Of Which Property Is

1. Mr. Sanjay Balasaheb Raut

Mortgagor) Flat no. C/T-1 Ground Floor, Ramnagari, Building
B/1, S. no. 36, Hissa no. 8/1/1/2 and 8/2A/1, Ambegaon
Budruk, Tal. Haveli, Dist. Pune 411 046 and Showman Mens
Wear, S. No. 682/B 6, Near Bibwewadi Post office, Bibwewadi,
Pune 411 037. 2. Mrs. Yogini Sanjay Raut (Co-Borrower) Flat
no. C/T-1 Ground Floor, Ramnagari, Building B/1, S. no. 36,
Hissa no. 8/1/1/2 and 8/2A/1, Ambegaon Budruk, Tal. Haveli,
Dist. Pune 411 046 and Showman Mens Wear, S. No. 682/B 6,
Near Bibwewadi Post office, Bibwewadi Pune 411037

(Principal Borrower and

All that piece and parcel of property bearing flat No. C/T-1 adm. 588 sq. ft. i.e.
54.65 sq. mt. built up on ground floor, of B 1 type of building in Ramnagari, S.
No. 36 Hissa no. 8/1/1/2 and 8/2A/1 Village Ambegaon Budruk, Tal. Haveli, Dist.
Pune within the limits of Pune Municipal Corporation and within the
jurisdiction of Sub Registrar Haveli.

Rs. 21,99,417.00 (Rupees Twenty One Lacs Ninety Nine Thousand Four
Hundred Seventeen Only) as on 29.02.2024 plus interest at the contractual
rate and expenses, costs and charges incurred/to be incurred from
01.03.2024 onwards until the date of payment.

Reserve Price - Rs. 36,00,000/- (Rupees Thirty Six Lacs only)
Last Date and Time for Submission of Tenders:- Date 25/04/2024 before 5.00 P.M.
Date and Time of Auction of the Property:- Date 26/04/2024 before 11.00 A.M.

2)

Name and Address of the Borrower/
Mortgagor/Guarantors

Location And Details Of The Property And Outstanding Dues
For Recovery Of Which Property Is Being Sold

Pune -410506

1. Mr. Rahul Damodar Jagtap (Principal Borrower
and Mortgagor) 624/1, B, Sarthak Bunglow, Shreenath
Society, Pokle Wasti, Bibwewadi,
Flat no. 1, Basement Floor, Sai Prasad Apartment
Condominium, S. no. 49 (old Survey No. 85), Hissa no.
3/5A and 3/5B, Near Shaikh Truck Garage, Gujarwadi,
Katraj, Pune 411 046 2. Mr. Vishwanath Nathu
Zambre (Guarantor) At and Post Bebadohal, Near
Vithal Mandir, Village Bebadohal, Tal. Maval, Dist.

Pune 411 037 and

All that piece and parcel of property bearing flat /Apartment No. 1 adm. 68.96 sq. mt. built
up on Basement Floor in Building named as “Sai Prasad Apartment Condominium”
standing on the land bearing Survey No. 49 (Old Survey. No. 85) Hissa No. 3/5A and 3/5B
situated in the Village Katraj, Tal. Haveli, Dist. Pune within the registration jurisdiction
of Sub Registrar Haveli and within the local limits of Pune Municipal Corporation

Rs. 33,14,477.00 (Rupees Thirty Three Lacs Fourteen Thousand Four Hundred
Seventy Seven Only) as on 29.02.2024 plus interest at the contractual rate and
expenses, costs and charges incurred/to be incurred from 01.03.2024 onwards until
the date of payment.

Reserve Price — Rs. 22,96,000/- (Rupees Twenty Two Lacs Ninety Six Thousand Only)
Last Date and Time for Submission of Tenders:- Date 25/04/2024 before 5.00 P.M.
Date and Time of Auction of the Property:- Date 26/04/2024 before 02.00 P.M.

3) Name and Address of the
Borrower/Mortgagor/Guarantors

Location And Details Of The Property And Outstanding
Dues For Recovery Of Which Property Is Being Sold

Ground Floor, Damodarbhoomi,
Temple, Kondwa Bk. Pune 411048.

1. Mr. Goutam Mohan Sharma (Principal Borrower and
Mortgagor) Add 1:-S. No. 21, Mahalaxmi Dept. Dhanashree
Mangal Karyalay Building Pune Satara Road, Near Axis
Bank, Dhankawadi, Pune 411043. Add 2:- Flat no. A3-502,
5th Floor, Shreyas Garden, S. No.
Mohan Nagar, Dhankawadi, Pune 411043, Add 3:- Maruti
Foods, Shop No. 1, S. No. 16/5/2/1, Ganesh Garden
Ambegaon Bk. Tal. Haveli, Pune 411046, Add 4:- Shop no. 9

35/1/5, Opp. HDFC ATM

S. No. 56, Near Iskon
payment.

All that piece and parcel of property being Shop no. 9, adm. 60.22 sq. mt. i.e. 648 sq.
ft. built up situated on ground floor of building named as Damodar Bhoomi, S. No.
56, Hissa no. 5/1/1A, 5/1/2, 5/1/3, 5/1/4, 5/1/6, 5/1/8, 5/3/4 Village Kondwa Bk., Tal.
Haveli, Dist. Pune within the registration jurisdiction of Sub Registrar Haveli
and within the local limits of Pune Municipal Corporation.

Rs. 69,08,506.00 (Rupees Sixty Nine Lacs Eight Thousand Five Hundred Six
Only) as on 29.02.2024 plus interest at the contractual rate and expenses, costs
and charges incurred/to be incurred from 01.03.2024 onwards until the date of

Reserve Price — Rs. 51,75,000/- (Rupees Fifty One Lacs Seventy Five Thousand Only)
Last Date and Time for Submission of Tenders:- Date 25/04/2024 before 5.00 P.M.
Date and Time of Auction of the Property:- Date 26/04/2024 before 04.00 P.M.

inspection of property.

Interested parties to contact the Authorised Officer of the Bank at the above mentioned address of the Regional office of the bank for the

Shri.Vishwas Shirgaonkar

25 sqmwith basicamenities to
people in rural areas who are
homeless or live in kutcha and
dilapidated houses.

Each beneficiary gets funds
uptoRs 120lakhinthe plainsand
Rs 1.30 lakh in hilly states, diffi-
cult terrain, and tribal and back-
ward districts under the
Integrated Action Plan. The funds
are to be splitin a 60:40 ratio be-
tween the Centre and states, re-
spectively, with the target of con-
structing 2.95 crore houses by
March 2024.

Against the mandated target
of 2.95 crore houses, 2,94,78,374
houses have already been sanc-
tioned to the beneficiaries by var-
ious States/UTs and construction
of 2.59 crore houses has also been
completed till April 3,2024.

PM Narendra Modi at a public meeting in Churu, Friday. P11

Modi: Accomplishments so far
main course to come

appetiser,

HAMZAKHAN
JAIPUR,APRIL S

PRIME MINISTER Narendra Modi
on Friday said at an election rally
in Rajasthan’s Churu that the ac-
complishments of his government
overthelast 10 years were just “an
appetiser”, and that the main
course was yet to come.

“Whenyougo toabig hotel for
a meal, they bring an appetiser
first. They serve two-four savoury
items. So sometimes, you feel this
is enough and the stomach is al-
ready full.. What Modi has done
so far is just the appetiser. An en-
tire plate of food is yet to come. A
lot has to be done, there are many
more dreams,” he said.

BJP has fielded Paralympics
medallist DevendraJhajharia from
Churu, against Congress’s Rahul
Kaswan, who recently switched
over from the BJP.

Addressing the campaign rally,
Modi said that in 10 years, crores
of people were given pucca homes
under the Centre’s housing
scheme for the poor. He alleged

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S NAGRAJ ALLOYS LIMITED

OPERATING IN MANUFACTURING OF ALUMINIUM ALLOYS OF ALL GRADES
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

N

. |Name of the corporate debtor
along with PAN & CIN/ LLP No.

Nagraj Alloys Private Limited
CIN: U51101MH2011PTC223836

2. |Address of the registered office

Flat no. 004, Maa Bambleshwari Apartment, Near
Patidar Bhawan, Quetta Colony, Nagpur - 440 008.

w

. |URL of website

There is no website of Corporate Debtor (CD)

4. | Details of place where majority
of fixed assets are located

S. No. 41, Village Asoli, Mouza Mahalgaon, Opp.
K. John Public School, Tal - Kamptee,
Nagpur - 441202.

5. |Installed capacity of main
products/ services

Can be sought by sending request to Resolution
Professional at: cirp.napl@outlook.com

6. | Quantity and value of main products/
services sold in last financial year

Nil in Financial Year 2022-23.

~

. |Number of employees/ workmen

Company does not have any employee on roll as
per records available with RP.

8. |Further details including last
available financial statements
(with schedules) of two years, lists
of creditors, relevant dates for
subsequent events of the process
are available at:

Information can be sought through communication
to the following email :
E-mail: cirp.napl@outlook.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at:

Information can be sought through communication
to the following email :
E-mail: cirp.napl@outlook.com

1

IS]

Last date for receipt of expression
of interest

22nd April 2024

11.| Date of issue of provisional list of

prospective resolution applicants

24th April 2024

1.

)

Last date for submission of
objections to provisional list

29th April 2024

1.

w

Date of issue of final list of
prospective resolution applicants

30th April 2024

1:

>

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans

to prospective resolution applicants

02nd May 2024

1!

Sl

Last date for submission of
resolution plans

Olst June 2024

16.| Process email id to submit EOI

cirp.napl@outlook.com

Date: 06.04.2024
Place: Mumbai

IBBI Registration No: IBBI/IPA-002/IP-N00342/2017-18/10992
AFA: AA2/10992/02/121224/203124 Valid till 12.12.2024

Sd/-

Hasti Mal Kachhara
Resolution Professional
Nagraj Alloys Private Limited

that earlier, when such schemes
were implemented, the poor
would noteven get to know about
them and the money meant for it
would be embezzled by those in
government and in the ruling
party. “But now, the money
reaches the accounts of the poor
directly,” he said.

The PM noted that in
Rajasthan, drinking water connec-
tions were provided to around 50
lakh homes, and 4.5 crore people
are being given free ration every
month. “The BJP government
stands with the poor atevery stage
of life. The things which weren’t
done for decades, we did them in
10years,” he said,adding, however,
that these accomplishments were
only a “trailer”.

Churuislocated in Rajasthan’s
Shekhawati region, from where
many youths join the Army. In his
speech there, Modi touched on
topics like the 2016 “surgical
strikes” across the Line of Control,
the 2019 airstrikes in Balakot, and
One Rank One Pension.

Recalling the last time he was
in Churu, on February 26,2019, he

said, “At that time, the country had
conducted airstrikes in Balakot (in
Pakistan), and we had taught ter-
rorists a lesson. I will now repeat
the wordsIhad said at the time in
Churu: Saugandh mujhe is mitti
ki, main desh nahi mitne dunga,
main desh nahi rukne dunga,
main desh nahi jhukne dunga.
Mera vachan hai Bharat Ma ko,
terasheesh nahijhukne doonga(1
swear on this soil, | won't let the
nation fade, stop, or bow down. I
give my word to Mother India, I
will not let you bow down).”

Targeting the Congress, he
asked the crowd not to forget “the
language” that the Opposition
party used in the aftermath of the
surgical strikes and Balakot
airstrikes. “They were asking for
proof of the bravery of our Army.
Insulting the Army and dividing
the nation - this is the identity of
the Congress party. Till the time
people of the INDI Alliance were
in power, they kept the hands of
our jawans tied. The enemy used
to attack and go, but they did not
give permission to jawans toretal-
iate,” Modi said.

Chhattisgarh liquor ‘scam’:
SC says it may quash ED
case against ex-IAS officer

New Delhi: The Supreme Court said
on Friday it may quash a money
laundering case against former IAS
officer Anil Tuteja and his son Yash
in the alleged Rs 2,000 crore liquor
scam in Chhattisgarh, saying there
were no proceeds of crime.

“We have gone through the
ECIR  (Enforcement Case
Information Report) and the FIR
lodged in the case. We find that
there is no predicate offence and
there are no proceeds of crime. If
there is no proceeds of crime, then
there is no money laundering. We
will quash this complaint," abench
of Justices Abhay S Oka and Ujjal
Bhuyan told Additional Solicitor
General SV Raju, who appeared for
the Enforcement Directorate.

Rajusaid there isenough mate-
rial with the probe agency and, if
the court is inclined to quash the
ECIR, then the ED be given liberty
tolodge afresh complaintand pro-
ceed with the case.

"Several orders were passed by
the court in the matter like 'stay
hand in all manner' and not pro-
ceed againstthe accused. These or-

() State Bank of India

Authorised Officer’s Details:-
Name: Shri. Rakesh Kumar
Mobile No: 7770800051

E-mail ID : team3.61341@sbi.co.in | E-mail ID :sbi.61341@sbi.co.in, Landline No. (Office):- 022 — 2202 1298/1299
APPENDIX -l A[See Proviso to Rule 6 (2)] and Appendix — IV — A[See Proviso to Rule 8(6)]

SALE NOTICE FOR SALE OF MOVABLE / IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Movable / Immovable Assets under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 6 (2) and 8(6) of Security

Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below
described Movable / immovable properties hypothecated / mortgaged / charged to the Secured Creditor, the physical
possession of which has been taken by Authorised Officer of State Bank of India, the Secured Creditor, will be sold on “As

Stressed Assets Management Branch- 11l, Mumbai,

the court. The bench said it will
quash the present complaint and
record the statement that the
agency wants tolodge afresh com-
plaintin accordance with the law.

Senior advocate Siddharth
Aggarwal,appearing for the father-
sonduo, said there are other co-ac-
cused inthe case and the complaint
against them should also be
quashed.

The bench told the advocate
that if named in the instant com-
plaint, the other co-accused can be
granted relief. It not, they will have
to take their own legal recourse.

When the court asked Raju
about whether the co-accused have
been named in the instant com-
plaint, the government's law officer
sought time to respond.

Thebench then posted the mat-
ter for further hearing on April 8.

In the prosecution complaint,
the ED's version of a chargesheet,
filed in the special PMLA court, the
anti-money laundering agency has
said that former IAS officer Anil
Tutejais "kingpin" of the syndicate
involved in illegal supply of liquor

dersshouldbevacated,"Rajuurged  in Chhattisgarh. PTI
Stressed Assets Management Branch- Ill, Mumbai,
HC reserves
s Cramore, 10 pess v nanman o, sz || verdict on plea to
stay conviction
of ex-minister
EXPRESS NEWS SERVICE

NEW DELHI, APRIL 5

THE DELHIHC Friday reserved its ver-
dict on a plea by former Union min-
ister Dilip Ray, seeking a stay on his
conviction by a trial court in connec-
tion with irregularities in allocation
of a Jharkhand coal block in 1999 as
he said he wishes to contest both the

NOTE:- Interested buyers should come personally with KYC or depute an authorised person with authority letter and KYC for the
inspection of property.

is Where is”, “As is What is” basis on 29-04-2024 (e-auction date) for recovery of Rs. 11,38,41,239/- (Rupees Elevan
Crores Thirty Eight Lacs Forty One Thousand Two Hundred Thirty Nine Only) as on 26-12-2017 plus interest there on
w.e.f. 26-12-2017 and expenses and cost etc. less recoveries (if any) till date of publication of the notice for sale of the
secured asset(s) due to the secured creditor from Borrower M/s. Vitthal Gajanan Suagr Pvt. Ltd. and Guarantor(s). Unit
/Borrower : 1.M/s. Vitthal Gajanan Sugar Pvt.Ltd.Registered Office-Plot No.661/2, At & Post -Mhasurne, Taluka- Katav,
Dist-Satara.Pin-415538, 2.Shri. Chandrakant Pandharinath Pawar,3.Shri.Prasad Balbhim Jugdar,4.Shri. Keshav
Ramdas Suryawanshi, 5.Shri. Yashwant Kisan Mali,6.Shri. Sadashiv Kisan Mali

The reserve price of the properties are as under: (Rs. In lacs)

TERMS & CONDITIONS
1. Sale is strictly subject to the terms and conditions incorporated in this advertisement and in the prescribed Tender Form. Further details of the
above mentioned property and Tender Form can be obtained from the Bank's Regional office, at Legal & Recovery Department at 303,
Chintamani Pride, Near City Pride Theatre, Kothrud, Pune 411038.
2. Intending bidders should submit sealed tender for above mentioned property in the prescribed Tender Form only. The sealed covers should be
accompanied with Demand Draft / Pay Order for Rs. 1,000/- being Non-refundable Tender fee & the separate Demand Draft/ Pay Order for the

Earnest Money Deposit of 10% of the offer amount for the above property drawn on a Scheduled Bank, favouring “SVC Co-operative Bank Name of Title Deed Description of property/ ies Carpet | Reserve [ Earnest Money kaSabha and Odisha Assembly elec-
Ltd”; payable at Pune should be deposited at Legal & Recovery Department at 303, Chintamani Pride, Near City Pride Theatre, Kothrud, e ArealljSprice l?fetggsgégg"reg éﬁ:"‘e tions. . . .
Pune 411038 by 5.00 p-m. on or before 25/04/2024. M. Vitthal Gajanan | 1.Residential Flat.No.A-08, “Gangai Hills”, land bearing Survey | 529 | 31.25 313 Asingle judge bench of Justice
3. Tenders will be opened at Regional Office of the Bank Pune at above mentioned address and time on 26/04/2024. Su : I y i g PR g Y : ) SwaranaKantaSharma, after hearing
X N X . ) i gar Pvt.Ltd. No.8/4, Ambegaon Budruk, Taluka-Haveli, District-Pune-411041. | sq.ft. .
4. The borrower/s, respective Tenderers, Guarantors and Owners of the property under sale may, if so desire, give his/their or Sponsor the best W/s. Vitthal Gajanan | 2. Residential Flat.No.A-07, “Gangai Hills”, land bearing Survey | 483 | 31.25 313 argumepts I?ybothRayandthe.CBIm
possible valid offer (s) for the property offered for sale provided they follow the requirements at 2 above. Sug.ar PyL.Ltd N.o 8/4 Ambegaon.Bud.ruk 'I:aluka-HaveIi D}strict—Pune-411041 sq.ft ’ ' the application for stay of conviction,
5. The borrower/s, respective Tenderers / Guarantors / Owner of the property or their authorised representatives may remain present at the time of — T — — - 4= reserved its verdict. Ray’s application
opening of tenders. The Authorised officer of the Bank would have sole discretion in the manner of conduct of sale including decision with regard M/s. Vitthal Gajanan | 3.Residential Flat.No.B-02, “Gangai Hills", land bearing Survey| 483 | 31.25 3.13 states that under Section 8(3) of the
tointer-se bidding/ negotiations amongst the bidders to realize highest sale value for the property. They are, therefore, advised to remain present Sugar .P“'Lm' - NOB/‘!’ Am.begaon Budruk, Taluka-Hgvgh, Dlstr|ct-Pun-e-41 1041} sq.ft Representation of the People Act, he
themselves or through their duly authorised representative(s). M/s. Vitthal Gajanan | 4.Residential Flat.No.B-07, “Gangai H|I_Is”,l Iapd bearing Survey | 483 | 31.25 3.13 tapd di lified f p testi
6. The Bankreserves its right to accept or reject any or all offers without assigning any reason(s) and in case all the offers are rejected, either to hold Sugar Pt.Ltd. No.8/4, Ambegaon Budruk, Taluka-Haveli, District-Pune-411041. | sq.t. stands llsqua 1l 1?1 rom Conl esllng
negotiations with any of the tenderers/bidders or to sell the property through private negotiations with any of the tenderers/ bidders or other party/ The above properties are free from all encumbrances known to the Bank n_atlona or O_dls d AS,Semb y elec-
parties. Date & Time of e-Auction:- Date: 20-04-2024, From 11.00am to 5.00 pm Eo,ns grlt)ggttmﬁ,“gmmateifo thg
7. Theﬁuc;:lessful:ldder sh:ulccli bTar the c?irge/feTehpayable forfclog.\(/jedyanc: Tluclh asbStamlgl) guty, Reglst:atlo; ;iet&tlnc'd:ntm f—‘fxpensesci TIIJS aﬁ Bid Increment Amount:-Rs. 50,000/- | Date & Time of Inspection of property:- 25.04.2024, From 11.00 a.m. to 3.00 pm. “iijri?/eéibl;'gusgs glgsga;lijéia;w
applicable on the property deal amount if any. The successful bidder shall also bear all Government and Statutory dues, if any and also a . " - " -
pending dues like electricity dues, water dues, society maintenance dues, property tax, transfer fees, charges and for other service provided, if Contact person/ Contact Number:- Shri Rakesh Kumar Mobile 7770800051, Ms. Vijaya H.Rane Mobile 9892983045 tohim, especially considering thathe

“Interested bidder may deposit Pre Bid EMD with MSTC before the close of e-auction. Credit of Pre-bid EMD shall be given to
the bidder only after receipt of Payment in MSTCs Bank account and updation of such information in the e-auction website.
This may take some time as per banking process and hence bidders, in their own interest, are advised to submit the pre-bid
EMD amount well in advance to avoid any last minute problem.”
Important:-The Bidder bidding for all 4 Nos. flats will be preferred. However, Bidder bidding only for individual flat will
also welcome.
For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the secured Creditors
website www.shi.co.in and https://ibapi.in

STATUTORY 30 DAYS SALE NOTICE UNDER SARFAESI ACT
The Borrower/ Guarantor(s) are hereby noticed that the assets mentioned above will be auctioned and after appropriation of
proceeds of sale, balance if any will be recovered with interest and cost from you.

any.

8. The successful offerer /tenderer/bidder/purchaser will have to pay 25% of the offer amount which is inclusive of EMD on the same day or not later
than next working day of the auction and the balance amount on or before the fifteenth day, by D.D/ PO/NEFT/RTGS in favour of the above
Bank drawn on a Scheduled Bank and payable at Pune, from the date of the offer acceptance letter by the Bank.

9. Any details with respect to the title/description of the property to be verified by the prospective purchaser as property is being sold on “AS IS
WHERE IS BASIS”

10. Disputes, if any, shall be within the jurisdiction of Pune Courts only.

11. The Property in question is under the Physical Possession of the Bank.

12. The Borrower's/Guarantor's/Mortgagor's attention is invited to sub-section (8) of Section 13 in respect of time available to redeem the
Secured Asset.

13. The sale notice is also displayed on our website- https://www.svcbank.com/notice-sale

is 71 yearsold.

The application was filed in his
appeal challenging a trial court ver-
dict on October 6, 2020, convicting
Ray under IPCsections 120B and 409
as well as provisions of Prevention of
Corruption Act. On October 26,2020,
he was sentenced to rigorous impris-
onment for 3 years. On October 27,
2020, HCissued a notice to CBI and
suspended his jail term during ap-
peal’s pendency.

.sd.
Authorized Officer
State Bank of India

Sd/- Mrs. Urvashi Kenia
Manager Recovery Dept, Pune
Authorised Officer

Date: 03.04.2024
Place: Mumbai

Place : Pune
Date : 06/04/2024

Pune
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Maharashira State Electricity Transmission Co. LId.

MSETCL invites digitally signed online bids for following tender through E-tender process of
MSETCL in two bid system from registered contractors, agencies on Mahatransco SRM E-

Tendering website http://srmetender.mahatransco.in for following works.

No.

Sr. Tender No & Description of Work

Due date & Time (Hrs) for submission &
opening of Tender

RFx No. 7000030665

1. | Tender No. MSLDC/CELDK/T-0224/1

Name of Work: Comprehensive Annual
Maintenance Contract of SCADA BARCO

Download of Tender Documents
Date: From 06-04-2024 to 13-04-2024 23:59

4x2 LED Based display wall at State Load Hrs.
Dispatch Centre, Airoli for period of 3
years.
Estimated EMD Tender Fee | Closing Date Tender Commercial
Cost (Rs) (Rs) (Rs) (Submission) | (Technical) | opening date
Opening date
3989393.64/- |39893.94/-| Rs. 500/ - 13-04-2024 15-04-2024 22.04.2024
(+ GST as Time: (If Possible) (If Possible)
applicable ) 23:59 Hrs

aforesaid website.

with the Bid.

problems.

reason.
Note:-

Contact Person: Executive Engineer (SCADA),
Road. At & Post Airoli Navi Mumbai -
For further details visit our website
1. Relevant portions of the Tender which the tenderers have to fill online would be available on

2. The Bidders should submit their bids online, well in advance within aforesaid date & time.
The scanned copy of EMD receipt and Tender Fee receipt should be submitted online along

3. The EMD amount and tender fees as indicated above should be paid online only.
4. MSETCL will not be responsible for non-submission of bid due to any website related

5. The undersigned reserves the right to cancel the tender at any time without assigning any
All eligible interested contractors are mandated to get enrolled on SRM E-Tendering

portal (http://srmetender.mahatransco.in).
Chief Engineer (MSLDC) M.S.E.T.C.L (Airoli)

State Load Dispatch Centre, Thane-Belapur
400708 Tel. n0.022-27601931 Extn No: 3001
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E-BOOK TODAY AT WWW.MARUTISUZUKI.COM OR VISIT YOUR NEAREST MARUTI SUZUKI DEALERSHIP.

MARUTI SUZUKI AUTHORIZED DEALERS: NAGPUR: ARUN MOTORS (KHAMLA SQUARE) 7410028880; ARYA CARS (BHANDARA ROAD) 9850555150, (GREAT NAG ROAD)
7030906298, (GONDIA) 8888859489, (GADCHIROLI) 8888859411; SEVA AUTOMOTIVE (AMRAVATI ROAD) 7722067777, 9881741003, (WARDHA) 7720009444; AUTOMOTIVE
MANUFACTURERS (KAMPTEE ROAD) 18002100021, 7507521555, (BHANDARA) 18002100021, 9673004294; AMRAVATI: ASPA BANDSONS 9021660066, (WASHIM) 9822475499;
YAVATMAL: HIMALAYA CARS (DARWHA ROAD) 07232-249990/91, 8888249991, PUSAD (YAWATMAL ROAD):9607598999; CHANDRAPUR: TRISTAR CARS: 9923916612,
(BRAHMAPURI). 9168556655; KHANDELWAL AUTOWHEELS (AKOLA), 9420107090; (MURTIZAPUR)7798355310, (AKOT) 9767892556.

SCANTO Eidiey
CHAT M)

Black glass on the vehicle is due to lighting effect.

*Terms & Conditions apply. Maruti Suzuki reserves the right to withdraw offers at any point in time without any advance notice. All offers are applicable till 30" April 2024 or till stocks last. Offer valid for limited models and in select states only. Offers may vary subject
to the model and variant purchased. Creative visualization. Car models and accessories shown may vary from the actual product. Images used are for illustration purposes only. Above mentioned Finance offering is an indicative offering. Offer may vary based on customer

profile, geography etc. All Loans approval will be subject to complete documentation and at the sole discretion of the Financier.
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| Have Changed My Old
Name From Dipti Satish
Raut To New Name As
Dipti Sourabh Jadhav
Via Affidavit No:

0090348799-3

| Have Changed To
Name Shweta Nayar
(New Name) Old Name
Sweta Nayar As Per
Affidavit No -B-

0090348809-4

| Have Changed To Name
Murtaza Shabbir
Kapadia (New Name)
Old Name Murtuza
Shabbir Kapadia As Per
Affidavit No -B-
1333/2024.

0090348809-1

1, AFREEN SAYYED
RAFIQUE D/O RAFIQUE
SAYYED R/0 558 NANA
PETH SATTAR KHAN
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CHWL PUNE my name
after marriage
AAHFREEN DASTAGIR

I, MANORMA spouse of
No0.14658898W, Rank-

vide affidavit dated 1-
04-2024 at Pune

0050240135-1

My old name Roben
Daniel Hazare Changed
to new name as Reuben
Daniel Hazare Vide
Affidavit No. 3439/24
Dated 05/04/2024.

0090348801-2

My Old Name Was Khan
Shaheen Akhtar
Taffazul Husain My New
Name Is Shaheen
Akhtartafazzul Husain
Khan. Affidavit No
2452141941268500940622

0090348785-1

l, Ratanamala Spouse of
Army No -10120554M,
HAV, Gite Gunvant
Digambar. declare that i
have changed my
Name. from
Ratanamala to
Ratanamala Gunvant
Gite. Affidavit no -
933/2024. Dated -
27/03/2024.

0090348798-1
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